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REPORT OF OVERSIGHT COMMITTEE IN COMPLIANCE OF ORDER OF HON’BLE 
NATIONAL GREEN TRIBUNAL PASSED IN O.A. NO. 209/2019 IN RE: M. FATMI 

VERSUS DISTRICT MAGISTRATE GHAZIABAD &ORS. 

*** 

 

Introduction: 

Hon’ble National Green Tribunal dealing with the matter of OA No. 209/2019 in Re: M. Fatmi 

Versus District Magistrate Ghaziabad &Ors. regarding the remedial action against illegal 

dumping of garbage by Nagar Palika, Loni, District Ghaziabad, Uttar Pradesh and the alleged 

non-compliance of Solid Waste Management Rules, 2016 has taken up this case on multiple 

occasions, dated 02.04.2019, 08.08.2019, 19.09.2019, 16.12.2019, 26.02.2020 and 30.07.2020. 

Hon’ble NGT in its order dated 30.07.2020 had directed as follows: 

1. Principal Secretary will personally monitor thetimelines given both for setting up of 

the dumpingsite cum processing facility and remediation of Legacy Waste. 

2. The Authorities should be vigilant in future whileselecting the sites for construction of 

the landfill site sothat there should be no objections from the nearbyresidents leading to 

undue delay as has happened inthis case. 

3. Keeping in view the direction of Hon'ble Apex Courtand Hon'ble NGT in O.A. No. 

606/2018 dated 07.01.2020, and O.A. No. 209/2019 on 26.02.2020, the Chief Secretary 

is required to submit a quarterlycompliance report in respect of significant 

environmental issues to Hon'bleNGT with a copy to CPCB. 

4. The Chief Secretary may be asked to send a copy of the quarterly compliance report to 

the Oversight Committee for proper monitoring. 
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Compliance report of Nagar Palika Parishad Loni 

Ms. Shalini Singh, EO, Loni had presented the following compliance report regarding above-

mentioned issue: 

S.No. Directions by 

Hon’ble NGT 

Compliance status 29.06.2020 Compliance status 

25.01.2021 

 

1 Remedial Action 

regarding old 

dumping site of 

Ahmad Nagar 

Navada, Nagar 

Palika, Loni, 

District 

Ghaziabad, 

Uttar Pradesh 

Complied (except for the legacy waste 

remediation work which is estimated to 

be completed in 6 months) 

This dumping site in Ahmad Nagar 

Navada was earlier used by Nagar 

PalikaParishad, Loni for disposing of 

waste. However, the dumping on the 

site has been stopped and no fresh 

waste is being dumped on the site.  

 

For the legacy waste accumulated on 

the site over past years, the Nagar 

Palika Parishad    Loni had taken the 

following steps: 

 For the treatment of the legacy waste 

accumulated on the site over past 

years, an advertisement for calling e-

tender was published on 23.03.2020. 

 On 01.04.2020, Muskan Jyoti Samiti 

quoted the minimum price and got 

the tender. On 17.04.2020, the 

Executive officer issued a letter for 

the estimation of the legacy waste 

on-site on 20.04.2020. 

 The legacy waste was estimated to be 

72072 MT on the site. 

 On 4.05.2020, Muskan Jyoti        

Samiti was asked to submit a time-

bound action plan through a letter 

The work of disposal of 

legacy waste was 

resumed on 10 Oct 2020 

due to rainy season by 

M/s Muskan Jyoti Samiti 

as per CPCB Guidelines 

and SWM Rules, 2016. 

The work is in progress 

and expected progress 

would be made in 4 

months. 
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by Executive officer. 

 On 20.05.2020, Principal Secretary, 

Urban Development in his letter to 

Managing Director, Jal Nigam 

requested for the re-estimation of 

the legacy waste within 15 days. 

Urban Development Department 

assured the Oversight Committee in the 

meeting on 30.06.2020 that the legacy 

waste remediation work will be 

completed in 6 months. 

2 Development 

of Current 

Waste Dumping 

on Site Nithora 

Road: The 

current waste 

dumping is 

taking place at 

Nithora Road 

site 

Partially complied 

Permission from the State Pollution 

Board is pending. On 20.02.2020, Nagar 

PalikaParishadLoni has applied for the 

permission to UPPCB. 

It was also informed that the waste 

lying at the Nithora Road site will be 

treated at the Material Recovery 

Facility (MRF) proposed at Kasim Vihar 

pani ki tanki, Loni. The treatment 

facility is likely to be functional within 

three months as informed by EO, Nagar 

PalikaParishad, Loni, Ghaziabad 

Partially complied 

UPPCB permission 

granted.The constructon 

work of  MRF proposed at 

Kasim Vihar pani ki tanki, 

Loni is in progress and will 

be made functional in 

March 2021. Photographs 

annexed as Annexure 2. 

3 Sanction of 

Scientific 

Landfill 

Management 

and Processing 

Facility at 

Mirpur Hindu 

Partially complied 

The state government has already 

sanctioned Rs. 5.31 Crore of fund for 

development of scientific landfill site 

and processing facility for Nagar 

PalikaParishadLoni. The Fund has been 

released in the year 2009 to the 

executing agency CNDS, UP Jal Nigam. 

 There were objections from the 

nearby residents on the 

construction of the scientific 

landfill site and Solid waste 

processing facility at the selected 

site. So possession of the said land 

C&DS, Unit-31 UP Jal 

Nigam Ghaziabad had 

informed that work on 

SMW Plant in Mirpur 

Hindu had been started 

on 20 Nov 2020 and at 

present 35% work had 

been completed. The 

work will be completed by 

31 May 2021. 

Photographs annexed as 

Annexure 2. 
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could not be taken for so many 

years. However, now the District 

Magistrate with the help of police 

force has managed to get the land 

on 12/June/2020. 

 Earlier Jal Nigam had prepared a 

DPR of 125TPD which they are 

revising to 300 TPD. They will be 

able to do it by 15.07.2020. 

The work of construction of boundary 

wall around this land is in progress. 

During the meeting of the Oversight 

Committee held on 30.06.2020, it was 

informed that after completing the 

work of boundary wall they shall make 

efforts to start the processing facility 

within 8 months. 

4 Transportation 

of Solid Waste 

in open vehicles 

Complied 

 

It is submitted by the Nagar 

PalikaParishad that the waste is being 

collected and transported in covered 

vehicles. Nagar Palika Parishad Loni 

has contracted out the work of door to 

door collection and its transportation 

to an agency. 

At present, Guruji 

Infrastructure Pvt Ltd 

Mumbai had been given 

the contract for 

performing primary and 

secondary sweeping, 

100% door to door 

collection, segregation, 

water logging, drain/nala 

cleaning, maintenance of 

dumpsite, collection and 

transportation works. The 

waste is being 

transported in covered 

vehicles and a PPT is 

annexed as Annexure 1 

regarding works in 

process at present. 

5 Prosecution Complied 

UPPCB has granted sanction for 

prosecution against M/s Aryan Group 
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of Guard Services, Lucknow and the file 

is in process. 

The Member Secretary, UPPCB, 

informed that on 22nd May 2020, letter 

for according sanction under section 

197 of CrPC for prosecution of the 

erring officers has been sent to the 

Urban Development Department and 

permission from the appropriate 

authority is awaited. 

5 What are the 

long term 

measures taken 

to prevent 

occurrence of 

such instance in 

future? 

 Land had been acquired 

for the construction of 

SWM Plant. The 

construction of plant is in 

progress. The processing 

of waste will be done at 

this site and it will be 

made sure that no waste 

will accumulate in ULB in 

future.  

 

Photographs of progress of work in Nagar PalikaLoni are annexed as Annexure 2. Detailed 

compliance report of NPPLoniis annexed as Annexure 3.  

Recommendations: 

In view of the above, we recommend as follows: 

1. Buffer Zones should be mandatory around each and every waste treatment facility to 

prevent any objections from the nearby residents in the future. ACS Housing and Urban 

Development should review the progress of its implementation in all Development 

Authorities and Urban Local Bodies. To begin with, all Development Authorities be 

reviewed and compliance report be filed by ACS Housing and Urban Development in 

next 3 months. 

2. The buffer zones should be covered with a thick green belt of trees which can be done 

using the CSR funds.  
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3. All Nagar Palikas should run  awareness drives among young children and on  

community basis to prevent littering and encourage waste segregation at household 

levels. In fact, this could be taken up under the SBM program. A statewide competition 

could be organized for a fortnight and the Urban Local Bodies could be ranked on their 

performance on their progress in the cleanliness drive.  

 

The Member Secretary, UPPCB is directed to send this report to the Registrar General, 

National Green Tribunal, Principal Bench, New Delhi for placing the same before the Hon’ble 

Tribunal with a copy to the Chief Secretary, Government of UP for necessary action.  

 

The report with regard to pollution in River Kosi be uploaded on the website of the 

committee.  

     

01-02-2021

X Anup Chandra Pandey

Dr Anup Chandra Pandey

Member, Oversight Committee

Signed by: ANUP CHANDRA PANDEY      

01-02-2021

X SVS Rathore

Justice SVS Rathore

Chairman, Oversight Committee

Signed by: SURENDRA VIKRAM SINGH RATHORE  

 

February 01, 2021 
 

Annexures: As above 

 

Please visit our website: oscngt.upsdc.gov.in for more information. 

 

 

 



NAGAR PALIKA PARISHAD, 

LONI, GHAZIABAD

SOLID WASTE MANAGEMENT

PAGE NO- 1
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PAGE NO- 2

INTRODUCTION
Loni governed by Nagar Palika Parishad in Ghaziabad district in NCR

having coordinates 28.75 degree North and 77.28 degree East. It is most populous

corporation in western up having population of 506082 as per census 2011 with a

flouting population of 10-12 lacs being daily factories workers in the vicinities of Delhi

and NCR . Loni NPP has total 55 wards consisting of 95463 houses ,21500 shops and

364 factories. In this area there are total 5 hospitals (one govt hospital and 4 privates ) ,

total 6 banks ,276 schools ,76 marriages-halls and 4 cinema halls .

In this regard I want to update that we go through average population density

of the world its 51 person per square km whereas in new Delhi its 11320 person per

Square km.Delhi being capital city has more than one third area as lute in Delhi having

much of open area like greens and park and so many things but if we calculate

population density excluding lute in area its like loni city ..har taraf har taraf beshumar

aadami...like position. Any way loni non of the less than chandani chowk .Its the nearest

place to connect industrial area of Delhi like sarita vihar and okhla etc so having so

much of floating population as daily and weekly commuters and making situations more

grave so far municipal arrangements are concerned.
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WORK STARTED BY 

NAGAR PALIKA PARISHAD, LONI, GHAZIABAD 

WITH 

M/S-GURU JI INFRASTRUCTURE PVT. LTD.
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PROTECTIVE EQUIPMENTS 

DISTRIBUTION TO ALL EMPLOYEES
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IEC ACTIVITIES AND 

CAPACITY BUILDING 
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DOOR TO DOOR 

COLLECTION IN NPP, LONI
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SEGREGATION OF 

WASTE  IN NPP, LONI
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SWEEPING WORK IN 

RESIDENTIAL AREA 
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SWEEPING WORK IN 

COMMERCIAL AREA 
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NIGHT SWEEPING 

IN LONI
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NALA SAFAI WORK 

IN LONI
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WORK FOR CONTROL AIR 

POLLUTION
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VEHICLE COVERD BY GREEN 

TIRPAL

19



PAGE NO- 11

VEHICLE TRACKING SYSTEM 
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PIT COMPOSTING
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BIO-REMEDIATION WORK AT UNDER PROCESS
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SOLID WASTE MANAGRMENT PLANT UNDER CONSTRUCTION 

WORK DONE BY C .& D.S., U.P. JAL NIGAM
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M.R.F. CENTRE UNDER CONSTRUCTION 

WORK DONE BY N.P.P. LONI
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FOGGING AND ANTILARVA WORK IN LONI
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SANITIAZATION WORK IN LONI
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HEALTH CHECKUP IN LONI
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Iec & AWARENESS CAMPAIGN
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THEME PAINTING IN LONI 
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POLYTHENE BAN
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PLANTATION IN LONI
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SOCIAL MEDIA ACTIVITIES
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